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(a) whetherthere is a proposal to attach 
School of Nursing to any Government Hos-
pital: 

(b) if so, the details thereof; and 

(c) the names of Govemment Hospitals 
in the Union Territory of Delhi which have 
Colleges/Schools attached to them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIM.II.TI D.K. THARADEVI 
SIDDHARTHA): (a) and (b). Yes, Sir.The 
Delhi Adminastration has a proposal to at-
tach a School of Nursing each to the Guru 
Teg Bahadur Hospital and the Deen Dayal 
Upadhyy Hospital. 

(c) The following hospital in the Union 
Territory of Delhi have Nursing Schools at· 
tached to them: 

1. Lok Nayak Jai Prakash Narain Hos-
pital. 

2. Smt. Sucheta Kriplani Hospital. 

3. Dr. R.am Manohar Lohia Hosi)ital. 

4. Sfdarjung Hcspital. 

5. Bara Hindu Rao Hospital. 

6. Kaslurba Gandhi Hospijal. 

7. All India Institute of Medical Sciences. 

As regards nursing Colleges, a college 
of Nursing is functioning as part of the All 
India Institute of Medical Sciences. The Raj 
Kumari Amrit Kaur College 01 Nursing whlc, 
his a subordinate office of this Ministry IS 
ttached 10 Safdarjung Hospital for practi::ell 
training of its students. 

New Railway lines In VldlVa Region 

4699. SHRI VILAS MUTIEMWAR: Will 
the Minister of RAILWAYS be pleased 10 
state: 

(a) whether there is any proposal to lay 
a new railway line linking umred, Mak-
erghokada, Nand, Chimur, Murpaar, Bandar 
Vroraha in Vidarbha area of Maharashtra 
keeping in view the large deposit of coal in 
that area: and 

(b) if so, th~ details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-

. LlKARJUN): (a) No. Sir. 

(b) Does not arise. 

Circulation of Resolutions of 
NCERT Council 

4700. SHRI C.K. KUPPUSWAMY: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be please to state: 

(a; whether the resolutions passed by 
the NCERTCouncii are being circulate to all 
its members and to the Ministry of Education 
of all the States and Union Territoties for 
their comments: 

(b) if so, whether any lime limit has been 
prescribed by the Government for such 
proceoure: and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VELOPMENT (DEPARTMENTOF EDUCA· 
TION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA): (a) to (c). The National 
Council of Educational eseach and Training 




